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IN THE CENTRAL ADMINI RATI1TE TRIBUNAL HYDERABAD bENCH 

HYDERABAD 

O.A.No.482/90 	 Date of Order.: 8.7.1992 

BETWEEN: 

Sri Makhan Lal Kar 

A N D 

Union of India, re . by 
its Secretary, MinJstry 
of Agricultural & Rural 
Development, G.O.I 
NEW DELHI. 

Chief Administrati e Officer, 
Directorate of Pla t Protection 4  
Auarantine & Stora e, N.H.IV, 
Faridabad (HARYANA 

Director (Incharge 
Central Plant Prot ctlon 
Training Institute 
Rajendra Nagar, 
HYDERABAD. 

Applicant. 

Respondents. 

Counsel for the Appli 
	

Mr. M.Vijaya Prakash 

Counsel for t're  Respo: 
	 Mr. N.Bhaskara Rao 

CORAM: 

HCN'BLE SHRI T. 	 MA REDDY, MEMBER (JUDL.) 

(Order of the Single Member Bench is delivered b 

Hon'ble Shri T. 	Lsekhara Reddy, Memnber(Judl.) 	). 
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This is an 
	

ication filed under Section 19 

of the Administrative T 
	

S Act to set aside the transfer 

order of the applicant 
	

4.5.1990 transferring the appli- 

cant from Hyderabad to Oikaner in Rajasthan. 

- 	None is pres1nt on behalf of the applicant. 

Mr.N.Ehaskara Rao, Staning Counsel for the respondents 

is present and is heard 

In the OA itlis  pleaded that the applicant was 

due to retire by the end of March 1992. From the said 

1- 
vermentt  quite evident that the applicant had retired by 

the end of March, 1992 after filing of this application. So, 

in view of this position1 oA is dismissed. The parties shall 

bear their own costs. 

/ (T.CHJDRASE1ARA REDDY) 
Member(J dl 

Dated: 8 :h July, 1992 

(Dictated in he Open Court) 

Ctpy to:- 
Secretary, Ministry of Agrthcultural & Rural Develement, 
G.O.I, Unien of In'ia, New Delhi. 
Chief Acthnjnjstratjve Officer, Directorate of Plant Pretec- 
tian, Auarantine & Storage, N.H.Iv, FariIabad (Harayana). 

3j. Direcor (Incharçe) :entral Plant Protection Training 
Institute, Rajenra 'agar, 1-Tyd. 
One copy to Sri. M.Vijaya Pr3cash, advocate, 1-8-423, 
Cikkadpaily, Hyd. 
One copy to Sri. N.H taskara Raø, Addl. CCSC, CAT, Hy& 
One copy to Hon'hl.e Ar. T.Chanjrasekhar Reddy,M(J),CAT,Hyd. 
One spare copy. 

Rsrri/- 
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CHEDBy 	APPROVED BY, 

IM TFL CEtTRAL ADMINISTRATIVE TRI 
EUNAL HYDERABAD BENCH. 

TI-IF; :10:: 3LE NTh>.. 	-• 

THE HOici'BLE 
t NC-A) 

THE NON' BLE i .T .CHANDRASE}J4AR REDDY 
MEI'aER(J) 

THE HON'BLE T.C.\ROY : ME2ER(Jj 

Dated: 47] -1992 

0 Ra-/-JUmMENT 

O•ANo 

P 	 (W 

Jr 

/ 

pv m. 

Admitted and interim directions - 

issued 

Allowed 

Disposed of with directions 

nissed 	- 	- 

Dintfssed as withdrawn 

Dismissed for ef.ault. 

- M.A.Orderéd/Rejectec]. 

jierder at to costs. 

- 	 ccntrTi- 

inmFcAi3 -  T- 

- 
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